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(b) Out of ihesc five proposal*, four 
were received in ih; iccond half of ^‘)86 
and the fifih one received in February,
1987.

\ English]
Safety Me-.isures for Projecis of f)nce 

in ^la^a^£lshtra

3069. SHRI D. B. PATIL : WiU the
Minister of PETROLtUM aN O  
NATURAL GAS be pleased xo slate :

(a) the safely measures Adopted at 
Nhava and Pirwadi, Tehsil 'Urban, 
Raigad Diitrict, Mahariishlra where proKC** 
of Oil and Natural Gas Communion hjve 
beer situated; and

(bi The los^ suffered in 1^3 5-86 
and 19S6 87 due to fire accident* at these 
projects ?

THE !41NISTE I OF STATE OF THE 
MINISTRY OF PETROLEUM ANO 
NATURAL G ^ S  AN[> MINISTER OF 
STATE IN THE MINISTRY OF FINANCE 
tSHRI BRAHMA D U T l i  : ta) The
meaiures include establiihment of futfledged 
Fire Stations at both these places with a 
dequate firc-fightmg equipments, round- 
the-clock watch on safety and operations, 
decl&rir^g of Urban Plant Pirwadi) and 
Nhava, Supply areas as non-smoning zones 
etc.

A dis;\ster preparcdne^ plan has also 
bein made for Uran.

(b) No mojof fire accidcnt took placcs 
in these ycurs at Uran (Pirwadi).

At Nhava although no such fiie 
accidents occured in 1985-8A, in May 
1986 a fire accidcnt took place in a shed 
causing an csiimated loss o f  Ri. 37.9 
lakbfl.

Setting up of holding Cumpany for Sick 
Public Knterpriacs

3970. SHRI Y. S. MAHAJAN : Will 
hse Minister of INDUSTRY be pleased to 
tlate ;

(a) the reasons for forming two holding 
companies namely ; the Bharat Bhari 
Udyog Nigam (BBUNLJ, Calcutta and 
Bharat Yantra Niftim Limited (BYNLJ, 
Allahabad by convcrtirg fourteen public 
enterprises into &ubsidiaric3i ;

(b) whether a is a fact that all the 
fourteen public enterprises which have been 
made subsiduries of the abov« bolding 
companies bad been incurring losses and 
were chronically sick ;

(c) if whether Government are
convinced that by forming the holding 
companies the workUig of ihese fourteen 
loss inuking units will improve constderbbly 
and these will become viable ;

tdt the likeW impsct of formation of 
holding companies on ihc functioning of 
subsidiary units lo physical and financial 
terms ; and

(c) the efTcct cn workers artd o:hcr 
employees of subsidtnry enterprises ;

TflE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC EN ff,K- 
PRISES TN THE MINISTRY OF INDUS­
TRY <PROF. K. K. TEWARY) ; (a) On 
the recommendaitons of EJipen Committees, 
the two Holduig Companies have been 
fornicd lo improve the autonoy, over-all 
efficiency and inter* unit coordination 
between the constiiucnl Public Srcior 
Enterprises.

b: No. Sir.

(c) It is expected that working of these 
companies will improve considerably.

(d> The likely impact is that the 
performance of subsidiary companies would 
improve in physical and financial terms.

(e) The workers and other employees 
of subsidiary enterprises are nut likely to 
get affected adversely.

[ TraHM Jation]

G ra n t o f  Pe n s io n  B e n e f i t  In  Ea ip lo ic e a  
o f  Kha d f Gram odyoK Ayoc

3971, SHRIMATI VIDYAVATI 
CHATURVEDI : w i n  the Minister of
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INDUSTRY bf plea&ed to icfcr to ihc 
reply jiven to Unsiiurcd Qucition No. 
2191 on 18 I I J 9 8 6  regarding pension to 
employee* of iChadli and V'illage Industries 
Commitsion engaged in irtding activities 
4nd tlate ,

(a) whether infornnalion regarding 
flnanciAl implicatioa of the ichcme to griini 
pention lo KVIC employees has been 
received from the Cummitiion ; jnd

( M  if  fto. th e  d e c i s i o n  t a k e n  in the  
m a t t e r  ?

T H t  MINISTER OF STATE IN THE 
DEPAkTMENT OF INDUSTRIAL
DEVELOMENT IN THE MINISTKY OF 
INDUSTRY tSHRl M. AKUNa CHALAM): 
la) Yes Sir

tbJ The m ute r  >» being examined lo 
coniultaiion with the conccrncJ Sim)»ir)C& 
in the Govtrnment.

{ r.nf It jhj

NaCioDji) f*olic^ on f^Kper

A972, SHRI NARSING SURYA- 
Va NSHI : Will the Miottier of INDUSTRY' 
be pleifted to itaie :

(a) whether the All India Small P*ipcr 
Mill* At«ocistton < AISPMA> hi* urged 
Government to formuljte a national pt^licy 
on paper to promote the healthy growth of 
the indu**r> . and

(b^ if *0, the action prop»>ied to be 
taken by Govcrnm.nt in thi* rcg^ird ?

THE MINISTER OF STATE IN THE 
d e p a r t m e n t  o f  INDUSTRIAL DEVE- 
1.0I»MENT i n  t h e  m i n i s t r y  o f  INDUS­
TRY (SHRI M. ARUNACHALAM) : (a) 
ond (t>), A note wan nubmtttcd by the All 
India Small Paper MilU As&ociaiion lor the 
coMttdcralton of the Committee »ct up 
und^r (he Chairmanship of Sccretur>’ 
(Industrial Develpmcnt) to look into the 
financial aspect* of paper industry whcrcm 
the Aa»ociution had urged evolving Q 
national policy will cniure the prosperity of 
the entire p^per industry in the dccadc to 
come. The Commiliec ha* not concluded 
i l l  dclcbcrationt.

World Rank Aisialance for seltinq up 
of Power Plants in Kerala

3973. SHRI K. KUNJAMBU : Will 
the Minister of ENERGY be pleased to 
state :

(a> whether there is any proposal to 
obtain World Bank assistance for setting up 
power plants in Kerala ; and

(b) if so, 
presently under 
details ?

the names of projects 
consideration and other

THE MINJSTER OF STATE IN THE 
DEPARTMENT OF l*OWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHI LA ROHTAGU : (a) and tb). There 
is no prupgosal preieniiy under considera­
tion for World Bank assi<:tance for any new' 
projcct in KeraU.

Progress of Piyata LPG BcdlinK I^lant

1974 LM ITESH W A R  Pi^ASAD 
SHAHl : Will the M.iiister of PETRO­
LEUM AND NATUR AL GAS be pleased 
to state ;

( a )  t h e  p r o g r s s  o f  L P G  N M t l i n s  p l a n t  
a t  P i y a l a  ; a n d

(b> t h e  t i m e  by  w h i c h  it is l i k e l y  t o  b e  
c o m p l e t e d  1

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND  
n a t u r a l  GAS AND THE MINISTER 
OF STATE IN THE MINISTRY OF 
FINANCE ISHRl BRAHMA DUTT) : (a) 
and (b). Civil work includr'g construction 
of buildings, sheds, roads* compound wall 
etc. IS in progress. The bottitng plant is 
scheduled to be completed by March, 1988,

Increase in Applicaliuu Fee for 
Industrial Approvals

3975. SHRI VISHNU MODI ; Will 
the Ministei of INDUSTRY be pleased to 
state :

(a) whether it is a fact that the 
Department of Industrial Development has




